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UNSTARRED QUESTION NO. 6628
TO BE ANSWEREDON THE 6™ APRIL2018/ CHAITRA16, 1940SAKA)

Merger of Banks
6628. SHRI ASADUDDINOWAISI:

Willthe Ministerof FINANCEDbe pleased to state:

() whetherthe Governmenthas set up a panel of Ministersto oversee the complaintsof merge:

of banks;

(b) if so, the details thereof and time by which the panel is likelyto submit its report to the
Government;

(c) whethermerger ofits subsidiaries witlSBI has shownany positiveresults;
(d) if so, thedetailsthereof;
(e) whetherstaff of the subsidiary banksare facingproblemsafter merger; and

(f) 1if so, the detailsthereof and steps taken or being taken by the Governmentto see that furthe;
merger ofbanksdo not lead to harassment ofstaff in these banks?

ANSWER

The Ministerof State in the Ministryof Finance
(SHRISHIVPRATAPSHUKLA)

() and (b): The BankingCompanies(Acquisitionand Transferof Undertakings)Acts of 1970 and
1980 provide that the Central Government,in consultationwith the Reserve Bank of India, may
makea scheme, inter alia, for the amalgamationof any nationalisedbank withany other nationalisec
bank or any other bankinginstitution.With a view to facilitate consolidationamong public sector
banks to create strong and competitivebanks, serving as catalystsfor growth,with improvedrisk
profile of the bank, Governmenthas put in place an AlternativeMechanism,comprised of three
Ministers,as an approvalframeworkfor proposalsto amalgamatepublicsector banks. Oversightof
complaints due merger of banks is not covered in the term of reference of the Alternativ
Mechanism.

(c) and (d): As per inputsfrom the State Bank of India (SBI), the merger of SBI withits erstwhil
subsidiaries had several positive results, including in terms of improvement in informatios
technologyand compliancefunctionsof the bank, better utilisationof human resources, improvec
treasurymanagementthroughamalgamationof six separate treasuryunits into one unit, enhancec
marketshare, access to SBI’s global networkfor the customersof the erstwhilesubsidiarybanks
and improvedmonitoringof high-valueassets.

(e) and (f): SBI has informedthat staff of erstwhilesubsidiarybanksare not facing any problemafter
merger.



